
ACT NO. XI11 OF 1920. 

['PAS~ED BY TIIE INDIAN LEGISLATIVE COUNCIL.] 

(Beceived the assent of the Governo~ Ge2zcral on the  201% M u y c A ,  
1920.) 

An Act to amend the Import and Export of 
Goods Act, 1916. 

W BEREAS it is expedient to amend the Import XI of  IS^. 
and Export of Goods Act, 1916; It is hereby 

enacted as fo1lo;vs :-- 
Short title. 1. This Act may be callod the Import and EX- 

port of Goods (Amendment) Act, 1920, 
Amendlnei~t 
of section 1, 

2. I11 sub-section (3) of section 1 of the Import and 
X I  of Export of Goods Act, 1916, for the .words " during the XI of 1916, 

1916. continuance of the present war, and for a period of 
six months thereafter " the words "up to the 31.st day 
of March, 1921," shall be suhstituted. 


